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M/s Dheeraj Associates Vs Dr. Deepak Sitaram Desai

First Appeal No. 126 Of 2016

Court: National Consumer Disputes Redressal Commission

Date of Decision: Nov. 26, 2024

Acts Referred:

Consumer Protection Act, 1986 â€” Section 19#Limitation Act, 1963 â€” Section 14

Hon'ble Judges: Avm J. Rajendra, Avsm Vsm (Retd.),Presiding Member

Bench: Single Bench

Advocate: Ankur Khandelwal, Himanshu Handa, Dnyanaraj G. Sant

Final Decision: Allowed

Judgement
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